




































 

1 
 

Ite
m

 N
o
. 0

3
  

 
 

 
 

 
 

  C
o
u

rt N
o
. 1

 
  

 
 

B
E

F
O

R
E

 T
H

E
 N

A
T

IO
N

A
L
 G

R
E

E
N

 T
R

IB
U

N
A

L
  

P
R

IN
C

IP
A

L
 B

E
N

C
H

, N
E

W
 D

E
L
H

I 
  

        O
rig

in
a
l A

p
p
lic

a
tio

n
 N

o
. 3

8
4
/
2
0
1
9
 

               (E
a
rlie

r O
.A

.N
o
.1

5
6
/
2
0
1
5
) 

             (W
ith

 re
p
o
rt d

a
te

d
 1

3
.1

2
.2

0
1
9
) 

  
 

 
 

M
rs

. S
u

n
ita

 P
a
n

d
e
y
 &

 A
n

r. 
 

 
 

 
   A

p
p
lic

a
n

t(s
) 

 
V

e
rs

u
s
 

 
U

n
io

n
 o

f In
d
ia

 &
 O

rs
. 

 
   

 
 

 
 R

e
s
p
o
n

d
e
n

t(s
) 

 
 

   D
a
te

 o
f h

e
a
rin

g
: 2

8
.0

1
.2

0
2
0
 

   C
O

R
A

M
: 

H
O

N
’B

L
E

 M
R

. J
U

S
T

IC
E

 A
D

A
R

S
H

 K
U

M
A

R
 G

O
E

L
, C

H
A

IR
P
E

R
S
O

N
  

 
 

H
O

N
’B

L
E

 M
R

. J
U

S
T

IC
E

 S
.P

 W
A

N
G

D
I, J

U
D

IC
IA

L
 M

E
M

B
E

R
  

 
 

 
 

H
O

N
’B

L
E

 D
R

. N
A

G
IN

 N
A

N
D

A
, E

X
P
E

R
T

 M
E

M
B

E
R

 

 
 

 
 

H
O

N
’B

L
E

 M
R

. S
ID

D
H

A
N

T
A

 D
A

S
, E

X
P
E

R
T

 M
E

M
B

E
R

 
 

 
 

F
o
r R

e
s
p
o
n

d
e
n

t(s
):  

D
r. A

b
h

is
h

e
k
 A

tre
y
, A

d
v
o
c
a
te

 fo
r M

o
E

F
&

C
C

 

 
M

r. P
ra

d
e
e
p
 M

is
h

ra
, A

d
v
o
c
a
te

 fo
r U

P
P
C

B
 

 
M

r. R
a
j K

u
m

a
r, A

d
v
o
c
a
te

 fo
r C

P
C

B
 

 
M

r. 
A

rd
e
h

e
n

d
u

m
a
u

li 
K

u
m

a
r 

P
ra

s
a
d
, 

A
d
v
o
c
a
te

 
fo

r 
M

o
W

R
 

 
 

    

 

O
R

D
E

R
 

 
 

1
. 

T
h

e
 s

te
p
s
 to

 d
e
a
l w

ith
 th

e
 p

ro
b
le

m
 o

f c
o
n

ta
m

in
a
tio

n
 o

f g
ro

u
n

d
w

a
te

r 

d
u

e
 to

 A
rs

e
n

ic
 a

n
d
 a

v
a
ila

b
ility

 o
f c

le
a
n

 d
rin

k
in

g
 w

a
te

r in
 B

a
h

ra
ic

h
, 

B
a
llia

, 
B

a
lra

m
p
u

r, 
B

a
re

illy
, 

B
a
s
ti, 

B
ijn

o
r, 

C
h

a
n

d
a
u

li, 
G

h
a
z
ip

u
r, 

G
o
n

d
a
, G

h
o
ra

k
p
u

r, L
a
k
h

im
p
u

r K
h

e
ri, M

e
e
ru

t, M
irz

a
p
u

r, M
u

ra
d
a
b
a
d
, 

R
a
i 

B
a
re

illy
, 

S
a
n

tk
a
b
irn

a
g
a
r, 

S
h

a
ja

h
a
n

p
u

r, 
S

id
d
h

a
rth

n
a
g
a
r, 

S
a
n

t 

R
a
v
id

a
s
 

N
a
g
a
r 

a
n

d
 

U
n

n
a
o
 

a
n

d
 

c
e
rta

in
 

o
th

e
r 

d
is

tric
ts

 
in

 
U

tta
r 

P
ra

d
e
s
h

 a
n

d
 o

th
e
r s

im
ila

rly
 a

ffe
c
te

d
 a

re
a
s
 in

 th
e
 c

o
u

n
try

 in
c
lu

d
in

g
 in

 



 

2 
 

A
s
s
a
m

, B
ih

a
r, J

h
a
rk

h
a
n

d
, K

a
rn

a
ta

k
a
, P

u
n

ja
b
 a

n
d
 W

e
s
t B

e
n

g
a
l is

 th
e
 

is
s
u

e
 fo

r c
o
n

s
id

e
ra

tio
n

. 

 
2
. 

A
fte

r 
c
o
n

s
id

e
rin

g
 
th

e
 
m

a
tte

r 
fo

r 
m

o
re

 
th

a
n

 
th

re
e
 
y
e
a
rs

, 
v
id

e
 
o
rd

e
r 

d
a
te

d
 2

5
.1

0
.2

0
1
8
, th

is
 T

rib
u

n
a
l u

n
d
e
rto

o
k
 a

n
 e

x
te

n
s
iv

e
 re

v
ie

w
 o

n
 th

e
 

s
u

b
je

c
t 

a
n

d
 
n

o
te

d
 
th

e
 
g
ra

v
ity

 
o
f 

s
itu

a
tio

n
 
s
h

o
w

n
 
b
y
 
h

ig
h

 
a
rs

e
n

ic
 

c
o
n

te
n

t 
le

a
d
in

g
 
to

 
s
e
rio

u
s
 
d
is

e
a
s
e
s
 
a
n

d
 
e
n

v
iro

n
m

e
n

ta
l 

d
a
m

a
g
e
 
in

 

s
e
v
e
ra

l d
is

tric
ts

 o
f U

tta
r P

ra
d
e
s
h

. 2
8
 d

is
tric

ts
 o

f U
tta

r P
ra

d
e
s
h

 h
a
v
e
 

b
e
e
n

 id
e
n

tifie
d
 a

s
 a

ffe
c
te

d
 b

y
 th

e
 p

ro
b
le

m
 in

 th
e
 re

p
o
rt p

re
p
a
re

d
 b

y
 

th
e
 
S

ta
te

 
W

a
te

r 
R

e
s
o
u

rc
e
s
 
A

g
e
n

c
y
, 

U
tta

r 
P
ra

d
e
s
h

. 
A

 
te

a
m

 
o
f 

th
e
 

M
in

is
try

 
o
f 

E
n

v
iro

n
m

e
n

t, 
F
o
re

s
t 

a
n

d
 

C
lim

a
te

 
C

h
a
n

g
e
 

(M
o
E

F
&

C
C

) 

fo
u

n
d
 n

u
m

b
e
r o

f d
e
a
th

s
 fro

m
 th

e
 d

is
e
a
s
e
s
 o

n
 a

c
c
o
u

n
t o

f th
e
 p

ro
b
le

m
. 

T
h

e
 M

in
is

try
 o

f D
rin

k
in

g
 W

a
te

r a
n

d
 S

a
n

ita
tio

n
 a

ls
o
 to

o
k
 c

o
g
n

iz
a
n

c
e
 

a
n

d
 id

e
n

tifie
d
 m

itig
a
tio

n
 m

e
a
s
u

re
s
. T

h
e
 M

in
is

try
 o

f A
g
ric

u
ltu

re
 a

ls
o
 

id
e
n

tifie
d
 c

e
rta

in
 s

te
p
s
 to

 b
e
 ta

k
e
n

. T
h

e
 m

a
tte

r w
a
s
 d

is
c
u

s
s
e
d
 in

 th
e
 

P
a
rlia

m
e
n

t a
n

d
 a

 re
p
o
rt w

a
s
 s

u
b
m

itte
d
 o

n
 th

e
 s

u
b
je

c
t. U

tta
r P

ra
d
e
s
h

 

J
a
l 

N
ig

a
m

 
id

e
n

tifie
d
 
3
1
0
 
v
illa

g
e
 
h

a
m

le
ts

 
s
itu

a
te

d
 
in

 
1
7
9
 
re

v
e
n

u
e
 

v
illa

g
e
s
 

o
f 

D
is

tric
t 

B
a
llia

 
a
n

d
 

1
6
5
 

v
illa

g
e
 

h
a
m

le
ts

 
s
itu

a
te

d
 

in
 

4
9
 

re
v
e
n

u
e
 v

illa
g
e
s
 in

 D
is

tric
t L

a
k
h

im
p
u

r K
h

e
ri, w

h
e
re

 s
h

a
llo

w
 g

ro
u

n
d
 

w
a
te

r 
is

 
fo

u
n

d
 
to

 
c
o
n

ta
in

 
A

rs
e
n

ic
 
in

 
e
x
c
e
s
s
 
o
f 

p
e
rm

is
s
ib

le
 
lim

it 
o
f 

0
.0

5
 

m
g
/
L
, 

p
re

s
c
rib

e
d
 

fo
r 

p
o
ta

b
le

 
w

a
te

r 
b
y
 

B
u

re
a
u

 
o
f 

In
d
ia

n
 

S
ta

n
d
a
rd

s
 (B

IS
:1

0
5
0
0
). 

 
3
. 

It w
a
s
 n

o
te

d
 th

a
t a

s
 p

e
r in

p
u

ts
 a

v
a
ila

b
le

 w
ith

 th
e
 C

G
W

B
, th

e
 A

rs
e
n

ic
 

is
 p

re
v
a
ilin

g
 in

 th
e
 u

n
d
e
rg

ro
u

n
d
 w

a
te

r (a
b
o
v
e
 0

.0
5
 m

g
/
L
 o

r 5
0
 p

p
b
) 

in
 th

e
 d

is
tric

ts
/
b
lo

c
k
s
 o

f B
a
h

ra
ic

h
, B

a
llia

, B
a
lra

m
p
u

r, B
a
re

illy
, B

a
s
ti, 

B
ijn

o
r, 

C
h

a
n

d
a
u

li, 
G

h
a
z
ip

u
r, 

G
o
n

d
a
, 

G
h

o
ra

k
p
u

r, 
L
a
k
h

im
p
u

r 
K

h
e
ri, 

M
e
e
ru

t, 
M

irz
a
p
u

r, 
M

u
ra

d
a
b
a
d
, 

R
a
i 

B
a
re

illy
, 

S
a
n

tk
a
b
irn

a
g
a
r, 

S
h

a
ja

h
a
n

p
u

r, S
id

d
h

a
rth

n
a
g
a
r, S

a
n

t R
a
v
id

a
s
 N

a
g
a
r a

n
d
 U

n
n

a
o
 in

 th
e
 



 

3 
 

S
ta

te
 
o
f 

U
tta

r 
P
ra

d
e
s
h

. 
T
h

e
 
w

e
ll 

w
a
te

r 
c
o
n

ta
in

e
d
 
A

rs
e
n

ic
, 

a
 
k
n

o
w

n
 

c
a
rc

in
o
g
e
n

 
th

a
t 

o
c
c
u

rs
 
in

 
g
ro

u
n

d
 
w

a
te

r 
a
t 

c
o
n

c
e
n

tra
tio

n
s
 
th

a
t 

c
a
n

 

e
x
c
e
e
d
 th

e
 M

a
x
im

u
m

 C
o
n

ta
m

in
a
n

t L
e
v
e
l (1

0
 p

p
b
/
W

H
O

 S
ta

n
d
a
rd

). In
 

o
rd

e
r to

 re
d
u

c
e
 A

rs
e
n

ic
 e

x
p
o
s
u

re
, p

riv
a
te

 w
e
ll-o

w
n

e
rs

 c
a
n

 e
ith

e
r re

ly
 

o
n

 
tre

a
te

d
 
w

a
te

r 
fo

r 
d
rin

k
in

g
 
o
r 

in
s
ta

ll 
in

-h
o
u

s
e
 
w

a
te

r 
tre

a
tm

e
n

t 

s
y
s
te

m
s
 fo

r A
rs

e
n

ic
 re

m
o
v
a
l. 

 
4
. 

T
h

e
 

T
rib

u
n

a
l 

n
o
te

d
 
th

a
t 

th
e
 
In

te
r-M

in
is

te
ria

l 
G

ro
u

p
 
(IM

G
) 

o
f 

th
e
 

G
o
v
e
rn

m
e
n

t o
f In

d
ia

 a
ls

o
 p

re
p
a
re

d
 a

 re
p
o
rt s

u
g
g
e
s
tin

g
 a

n
 a

c
tio

n
 p

la
n

 

to
 

m
itig

a
te

 
A

rs
e
n

ic
 

c
o
n

ta
m

in
a
tio

n
 

a
n

d
 

m
a
d
e
 

c
o
m

p
re

h
e
n

s
iv

e
 

re
c
o
m

m
e
n

d
a
tio

n
s
 o

n
 th

e
 w

h
o
le

 g
a
m

u
t. 

 
5
. 

T
h

e
 T

rib
u

n
a
l n

o
te

d
 th

a
t th

e
 m

a
tte

r w
a
s
 h

ig
h

lig
h

te
d
 in

 n
e
w

s
 ite

m
 in

 

H
in

d
u

s
ta

n
 

T
im

e
s
 

d
a
te

d
 

2
6
.1

1
.2

0
1
5
 

u
n

d
e
r 

th
e
 

h
e
a
d
in

g
 

“A
rs

e
n

ic
 

c
o
n

ta
m

in
a
tio

n
 o

n
 th

e
 ris

e
:1

 L
a
k
h

 d
e
a
d
, 3

 la
k
h

 s
u

ffe
rin

g
”. A

c
c
o
rd

in
g
 

to
 
th

e
 
s
a
id

 
n

e
w

s
 
ite

m
, 

7
.0

4
 
c
ro

re
 
p
e
o
p
le

 
a
re

 
a
ffe

c
te

d
 
b
y
 
A

rs
e
n

ic
 

re
la

te
d
 
d
is

e
a
s
e
s
 
in

 
1
2
 
S

ta
te

s
 
a
n

d
 
1
 
la

k
h

 
p
e
rs

o
n

s
 
h

a
v
e
 
d
ie

d
 
a
s
 
p
e
r 

re
p
o
rt o

f a
 C

o
m

m
itte

e
 o

f S
e
c
re

ta
rie

s
. A

 J
o
in

t In
s
p
e
c
tio

n
 R

e
p
o
rt w

a
s
 

file
d
 
b
e
fo

re
 
th

is
 
T
rib

u
n

a
l 

b
y
 
th

e
 
C

e
n

tra
l 

P
o
llu

tio
n

 
C

o
n

tro
l 

B
o
a
rd

, 

M
o
E

F
&

C
C

, C
W

G
A

 a
n

d
 U

tta
r P

ra
d
e
s
h

 P
o
llu

tio
n

 C
o
n

tro
l B

o
a
rd

 to
 th

e
 

e
ffe

c
t th

a
t A

rs
e
n

ic
 R

e
m

o
v
a
l U

n
its

 w
e
re

 n
o
t w

o
rk

in
g
 p

ro
p
e
rly

. H
e
a
v
y
 

m
e
ta

ls
 

w
e
re

 
s
e
e
n

 
in

 
th

e
 

w
a
te

r 
s
a
m

p
le

s
. 

T
h

e
 

T
rib

u
n

a
l 

d
ire

c
te

d
 

d
is

m
a
n

tlin
g
 
o
f 

h
a
n

d
 
p
u

m
p
s
 
w

ith
 
c
o
n

c
e
n

tra
tio

n
 
o
f 

A
rs

e
n

ic
 
b
e
y
o
n

d
 

p
e
rm

is
s
ib

le
 lim

its
. 

 
6
. 

T
h

e
 
T
rib

u
n

a
l 

a
ls

o
 
n

o
te

d
 
th

e
 
re

p
o
rt 

o
f 

th
e
 
N

IT
I 

A
a
y
o
g
 
p
u

b
lis

h
e
d
 
in

 

J
u

n
e
, 

2
0
1
8
 
o
n

 
“W

a
te

r 
M

a
n

a
g
e
m

e
n

t 
In

d
e
x
” 

to
 
th

e
 
e
ffe

c
t 

th
a
t 

7
0
%

 

w
a
te

r in
 In

d
ia

 is
 c

o
n

ta
m

in
a
te

d
. In

d
ia

 is
 a

t 1
2
0
th

 n
u

m
b
e
r o

u
t o

f 1
2
2
 

c
o
u

n
trie

s
 in

 w
a
te

r q
u

a
lity

 in
d
e
x
. T

h
e
 re

p
o
rt m

e
n

tio
n

s
 th

a
t th

e
 a

c
u

te
 



 

4 
 

w
a
te

r 
c
ris

is
 
is

 
b
e
in

g
 
fa

c
e
d
 
b
y
 
6
0
0
 
m

illio
n

 
p
e
o
p
le

. 
A

b
o
u

t 
tw

o
 
la

k
h

 

p
e
o
p
le

 d
ie

 e
v
e
ry

 y
e
a
r d

u
e
 to

 in
a
d
e
q
u

a
te

 a
c
c
e
s
s
 to

 s
a
fe

 w
a
te

r. 

 
7
. 

A
c
c
o
rd

in
g
ly

, 
th

e
 

T
rib

u
n

a
l 

is
s
u

e
d
 

d
ire

c
tio

n
s
 

fo
r 

re
m

e
d
ia

l 
a
c
tio

n
 

in
c
lu

d
in

g
 a

 d
ire

c
tio

n
 to

 th
e
 S

e
c
re

ta
ry

, M
in

is
try

 o
f D

rin
k
in

g
 W

a
te

r a
n

d
 

W
a
te

r 
R

e
s
o
u

rc
e
s
 

to
 

file
 

a
 

re
p
o
rt 

c
o
m

p
ilin

g
 

in
fo

rm
a
tio

n
 

fro
m

 
th

e
 

S
ta

te
s
 in

 te
rm

s
 o

f th
e
 o

rd
e
r o

f th
e
 T

rib
u

n
a
l. 

 8
. 

T
h

e
 
m

a
tte

r 
w

a
s
 
fu

rth
e
r 

c
o
n

s
id

e
re

d
 
o
n

 
1
1
.0

9
.2

0
1
9
, 

in
 
lig

h
t 

o
f 

th
e
 

a
ffid

a
v
it file

d
 b

y
 th

e
 M

in
is

try
 o

f J
a
l S

h
a
k
ti o

n
 2

2
.0

8
.2

0
1
9
, m

e
n

tio
n

in
g
 

th
e
 s

te
p
s
 ta

k
e
n

 in
 th

e
 m

a
tte

r.  T
h

e
 T

rib
u

n
a
l o

b
s
e
rv

e
d
: 

 

“1
1

.  
T

h
e
 
a
ffid

a
v
it file

d
 
b

y
 
th

e
 
M

in
is

try
 
o
f 

J
a

l 
S

h
a

k
ti fu

rth
e
r 

g
o
e
s
 

in
to

 
th

e
 
q
u

e
s
tio

n
 
o
f 

re
s
p

o
n

s
ib

ilitie
s
 
o
f 

d
iffe

re
n

t 
d

e
p

a
rtm

e
n

ts
 

w
h

ic
h

 n
e
e
d

 n
o
t b

e
 fo

c
u

s
e
d

 fo
r o

u
r c

o
n

s
id

e
ra

tio
n

. W
e
 m

a
y

 o
n

ly
 

n
o
te

 th
a

t th
e
 s

u
b

je
c
t o

f re
g
u

la
tio

n
 a

n
d

 c
o
n

tro
l o

f g
ro

u
n

d
w

a
te

r 
m

a
n

a
g
e
m

e
n

t h
a

v
e
 b

e
e
n

 h
e
ld

 to
 b

e
 c

o
v
e
re

d
 b

y
 E

n
try

 1
3

 o
f L

is
t 

I 
a

s
 

th
e
s
e
 

s
u

b
je

c
ts

 
c
o
v
e
re

d
 

b
y
 

in
te

rn
a

tio
n

a
l 

tre
a

tie
s
.
1 

T
h

e
 

C
e
n

tra
l le

g
is

la
tio

n
 o

r a
d

m
in

is
tra

tiv
e
 a

c
tio

n
 fo

r d
e
a

lin
g
 w

ith
 th

e
 

s
u

b
je

c
t is

 n
o
t o

u
t o

f p
la

c
e
. H

a
v
in

g
 re

g
a

rd
 to

 th
e
 fa

c
t th

a
t m

o
re

 
th

a
n

 
1

 
C

ro
re

 
p

o
p

u
la

tio
n

 
o
f 

th
e
 

C
o
u

n
try

 
is

 
a

ffe
c
te

d
 

b
y
 

th
e
 

A
rs

e
n

ic
 
c
o
n

ta
m

in
a

te
d

 
w

a
te

r 
w

h
ic

h
 
is

 
c
a

rc
in

o
g
e
n

ic
, 

is
s
u

e
 
o
f 

m
a

k
in

g
 

a
v
a

ila
b

le
 

p
o
ta

b
le

 
d

rin
k

in
g
 

w
a

te
r 

to
 

th
e
 

s
a

id
 

p
o
p
u

la
tio

n
 
is

 
a

 
in

a
lie

n
a

b
le

 
c
o
n

s
titu

tio
n

a
l 

d
u

ty
 
fo

r 
w

h
ic

h
 
th

e
 

C
e
n

tra
l 

G
o
v
e
rn

m
e
n

t 
a

s
 
w

e
ll 

a
s
 
th

e
 
S

ta
te

s
 
h

a
v
e
 
to

 
m

a
k

e
 
a

ll 
p
o
s
s
ib

le
 

e
ffo

rts
. 

T
h

e
 

p
ro

b
le

m
 

b
e
in

g
 

in
 

s
e
v
e
ra

l 
S

ta
te

s
, 

th
e
 

C
e
n

tra
l 

G
o
v
e
rn

m
e
n

t 
s
h

o
u

ld
 

ta
k

e
 

le
a

d
 

in
 

th
e
 

m
a

tte
r 

in
 

th
e
 

in
te

re
s
t 

o
f 

h
e
a

lth
 

a
n

d
 

s
a

fe
ty

 
o
f 

la
rg

e
 

p
o
p

u
la

tio
n

 
o
f 

th
e
 

C
o
u

n
try

. 
 1

2
. 

 A
rs

e
n

ic
 is

 o
n

e
 o

f m
a

jo
r p

u
b

lic
 h

e
a

lth
 c

o
n

c
e
rn

 id
e
n

tifie
d

 b
y
 th

e
 

W
H

O
. 2 

U
n

d
e
r 

th
e
 

n
e
w

 
2

0
3

0
 

A
g
e
n

d
a

 
fo

r 
S

u
s
ta

in
a

b
le

 

D
e
v
e
lo

p
m

e
n

t, th
e
 in

d
ic

a
to

r o
f "s

a
fe

ly
 m

a
n

a
g
e
d

 d
rin

k
in

g
 w

a
te

r 
s
e
rv

ic
e
s
" 

c
a

lls
 fo

r 
tra

c
k

in
g
 
th

e
 
p

o
p

u
la

tio
n

 
a

c
c
e
s
s
in

g
 
d

rin
k

in
g
 

w
a

te
r 

w
h

ic
h

 
is

 
fre

e
 

o
f 

fa
e
c
a

l 
c
o
n

ta
m

in
a

tio
n

 
a

n
d

 
p

rio
rity

 
c
h

e
m

ic
a

l c
o
n

ta
m

in
a

n
ts

, in
c
lu

d
in

g
 a

rs
e
n

ic
.
3 

 1
3

. 
A

c
c
o
rd

in
g
ly

, th
e
 e

x
is

tin
g
 p

la
n

 o
f a

c
tio

n
 n

e
e
d

s
 to

 re
lo

o
k

e
d

 a
s
 it 

h
a
s
 

q
u

ite
 

re
la

x
e
d

 
tim

e
lin

e
s
 

a
n

d
 

th
e
 

s
tra

te
g
ie

s
 

n
e
e
d

s
 

to
 

re
d

ra
w

n
 b

y
 a

 s
u

ita
b

le
 m

e
c
h

a
n

is
m

 b
e
c
a

u
s
e
 o

f u
rg

e
n

c
y
 in

 th
is

 
m

a
tte

r. T
h

e
 c

o
n

c
e
rn

e
d

 S
ta

te
s
 m

a
y
 b

e
 p

u
s
h

e
d

 h
a

rd
e
r to

 re
d

u
c
e
 

th
e
 
tim

e
lin

e
s
 
in

 
th

e
 
a

c
tio

n
 
p

la
n

s
 
a

n
d

 
to

 
a

ls
o
 
c
o
n

s
id

e
r 

v
ia

b
le

 

                                                           
1 (1

9
9
7
) 1

1
 S

C
C

 3
1
2
 M

.C
 M

e
h

ta
 V

s
. U

n
io

n
 o

f In
d
ia

 
2 h

ttp
s
:/

/
w

w
w

.w
h

o
.in

t/
n

e
w

s
-ro

o
m

/
fa

c
t-s

h
e
e
ts

/
d
e
ta

il/
a
rs

e
n

ic
, 

3 w
w

w
.u

n
w

a
te

r.o
rg

 › a
p
p
 › u

p
lo

a
d
s
 › 2

0
1
8
/
0
7
 › S

D
G

6
_
S

R
2
0
1
8
_
w

e
b
_
v
5
, 

h
ttp

s
:/

/
s
u

s
ta

in
a
b
le

d
e
v
e
lo

p
m

e
n

t.u
n

.o
rg

/
p
o
s
t2

0
1
5
/
tra

n
s
fo

rm
in

g
o
u

rw
o
rld

, 

 



 

5 
 

o
p

tio
n

s
 o

f im
m

e
d

ia
te

 s
u

p
p

ly
 o

f d
rin

k
in

g
 w

a
te

r. T
h

is
 n

e
e
d

s
 to

 
b
e
 
m

o
n

ito
re

d
 
b

y
 
th

e
 
C

e
n

tra
l 

G
o
v
e
rn

m
e
n

t 
o
n

 
w

a
r 

fo
o
tin

g
 
to

 
e
n

fo
rc

e
 
F

u
n

d
a

m
e
n

ta
l 

R
ig

h
t 

to
 
a

c
c
e
s
s
 
p

o
ta

b
le

 
d

rin
k

in
g
 
w

a
te

r 
w

h
ic

h
 is

 p
a

rt o
f ‘R

ig
h

t to
 L

ife
’ u

n
d

e
r th

e
 In

d
ia

n
 C

o
n

s
titu

tio
n

. 
1

4
. 

 L
e
t 

a
 

fu
rth

e
r 

c
o
m

p
lia

n
c
e
 

re
p

o
rt 

b
e
 

file
d

 
b

y
 

th
e
 

S
e
c
re

ta
ry

, 
M

in
is

try
 o

f J
a

l S
h

a
k

ti b
e
fo

re
 th

e
 n

e
x
t d

a
te

.” 
  

9
. 

A
n

 
a
ffid

a
v
it 

d
a
te

d
 
1
3
.1

2
.2

0
1
9
 
h

a
s
 
b
e
e
n

 
file

d
 
b
y
 
th

e
 
D

e
p
a
rtm

e
n

t 
o
f 

D
rin

k
in

g
 W

a
te

r a
n

d
 S

a
n

ita
tio

n
, M

in
is

try
 o

f J
a
l S

h
a
k
ti in

 p
u

rs
u

a
n

c
e
 

o
f 

th
e
 
a
b
o
v
e
 
o
rd

e
r. H

o
w

e
v
e
r, 

d
u

rin
g
 
th

e
 
h

e
a
rin

g
, 

th
e
 
in

fo
rm

a
tio

n
 
is

 

s
o
u

g
h

t to
 b

e
 u

p
d
a
te

d
 in

 th
e
 fo

rm
 o

f fo
llo

w
in

g
 ta

b
le

 o
f A

rs
e
n

ic
 a

ffe
c
te

d
 

h
a
b
ita

tio
n

s
 a

n
d
 p

o
p
u

la
tio

n
 a

s
 o

n
 2

6
.0

1
.2

0
2
0
:- 

 

S
ta

te
 

A
s
 o

n
 2

5
.0

3
.2

0
1
9
 

A
s
 o

n
 2

5
.0

6
.2

0
1
9
 

A
s
 o

n
 0

9
.1

2
.2

0
1
9
 

A
s
 o

n
 2

6
.0

1
.2

0
2
0
 

N
o
. o

f 

A
rs

e
n

i

c
 

A
ffe

c
te

d
 

H
a
b
ita

tio
n

s
 

P
o
p
u

la
tio

n
 

N
o
. o

f 

A
rs

e
n

ic
 

A
ffe

c
te

d
 

H
a
b
ita

t

io
n

s
 

P
o
p
u

la
tio

n
 

N
o
. o

f 

A
rs

e
n

ic
 

A
ffe

c
te

d
 

H
a
b
ita

t

io
n

s
 

P
o
p
u

la
tio

n
 

N
o
. o

f 

A
rs

e
n

ic
 

A
ffe

c
te

d
 

H
a
b
ita

tio

n
s
 

P
o
p
u

la
tio

n
 

A
s
s
a
m

 
4
,3

0
1
 

1
6
,0

7
,6

6
0
 

4
,2

9
3
 

1
6
,0

5
,1

4
8
 

3
,3

4
3
 

1
2
,5

3
,7

0
2
 

3
,3

0
9
 

1
2
,4

2
,1

5
1
 

B
ih

a
r 

8
0
7
 

1
2
,0

5
,9

3
4
 

8
0
4
 

1
2
,0

1
,7

1
5
 

3
3
6
 

5
,1

5
,4

7
4
 

3
3
5
 

5
,1

4
,3

9
6
 

J
h

a
rk

h
a
n

d
 

1
9
 

1
3
,3

3
6
 

1
9
 

1
3
,3

3
6
 

0
3
 

6
,7

1
4
 

3
 

6
,7

1
4
 

K
a
rn

a
ta

k
a
 

3
 

2
,5

9
0
 

2
 

1
,7

0
6
 

0
 

0
 

0
 

0
 

P
u

n
ja

b
 

6
5
2
 

8
,2

8
,0

7
3
 

6
6
0
 

8
,3

6
,6

2
5
 

6
4
6
 

8
,2

2
,3

8
1
 

6
4
4
 

8
,2

0
,1

9
2
 

U
tta

r 

P
ra

d
e
s
h

 

7
0
7
 

5
,3

2
,5

0
7
 

6
5
0
 

4
,5

7
,8

9
3
 

6
0
7
 

4
,0

9
,9

1
8
 

6
0
6
 

4
,0

9
,1

8
0
 

W
e
s
t 

B
e
n

g
a
l 

9
,1

2
6
 

9
3
,1

9
,9

3
0
 

7
,5

4
4
 

6
9
,9

3
,9

3
8
 

6
,2

0
7
 

5
5
,2

4
,8

9
3
 

5
,3

0
4
 

4
4
,5

0
,8

8
9
 

T
o
ta

l 
1
5
,6

1
5
 

1
,3

5
,1

0
,0

3
0
 

1
3
,9

7
2
 

1
,1

1
,1

0
,3

6
1
 

1
1
,1

4
2
 

8
5
,3

3
,0

8
2
 

1
0
,2

0
1
 

7
4
,4

3
,5

2
2
 

  

1
0
. 

L
e
a
rn

e
d
 C

o
u

n
s
e
l fo

r th
e
 D

e
p
a
rtm

e
n

t s
ta

te
s
 th

a
t th

e
 ta

rg
e
te

d
 d

a
te

 fo
r 

to
ta

l re
m

e
d
ia

tio
n

 is
 3

1
.0

3
.2

0
2
1
. T

h
e
 ta

b
le

 q
u

o
te

d
 a

b
o
v
e
 s

h
o
w

s
 th

a
t 

th
e
re

 
is

 
h

a
rd

ly
 
a
n

y
 
im

p
ro

v
e
m

e
n

t 
in

 
th

e
 
s
itu

a
tio

n
 
in

 
th

e
 
S

ta
te

 
o
f 

P
u

n
ja

b
. 

P
ro

g
re

s
s
 
w

ith
 
re

g
a
rd

 
to

 
S

ta
te

 
o
f 

U
tta

r 
P
ra

d
e
s
h

, 
A

s
s
a
m

 
a
n

d
 



 

6 
 

B
ih

a
r is

 n
o
t a

d
e
q
u

a
te

. T
h

e
 p

ro
b
le

m
 is

 a
c
u

te
 in

 S
ta

te
 o

f W
e
s
t B

e
n

g
a
l.  

A
c
c
o
u

n
ta

b
ilty

 
n

e
e
d
s
 
to

 
b
e
 
fix

e
d
 
o
n

 
e
rrin

g
 
o
ffic

e
rs

 
a
n

d
 
tim

e
lin

e
s
 
fo

r 

to
ta

l re
m

e
d
ia

l n
e
e
d
s
 to

 b
e
 p

re
-p

o
n

e
d
 to

 3
1
.1

2
.2

0
2
0
 in

 v
ie

w
 o

f s
e
rio

u
s
 

h
e
a
lth

 c
o
n

s
e
q
u

e
n

c
e
s
.  In

 th
e
 in

te
rim

 p
e
rio

d
, a

lte
rn

a
te

 a
rra

n
g
e
m

e
n

ts
 

n
e
e
d
 to

 b
e
 m

a
d
e
 fo

r th
e
 s

u
p
p
ly

 o
f s

a
fe

 p
o
ta

b
le

 w
a
te

r to
 in

h
a
b
ita

n
ts

 o
f 

a
ffe

c
te

d
 a

re
a
s
.  

 1
1
. 

L
e
t fu

rth
e
r s

te
p
s
 b

e
 ta

k
e
n

  a
t th

e
 e

a
rlie

s
t a

n
d
 rig

o
ro

u
s
ly

 m
o
n

ito
re

d
 b

y
 

th
e
 
D

e
p
a
rtm

e
n

t 
o
f 

D
rin

k
in

g
 
W

a
te

r 
a
n

d
 
S

a
n

ita
tio

n
, 

M
in

is
try

 
o
f 

J
a
l 

S
h

a
k
ti. S

ta
tu

s
 a

s
 o

n
 3

1
.0

3
.2

0
2
0
 m

a
y
 b

e
 file

d
 b

e
fo

re
 th

is
 T

rib
u

n
a
l b

y
 

e
m

a
il a

t ju
d
ic

ia
l-n

g
t@

g
o
v
.in

 b
e
fo

re
 th

e
 n

e
x
t d

a
te

. 

 

L
is

t fo
r fu

rth
e
r c

o
n

s
id

e
ra

tio
n

 o
n

 1
5
.0

5
.2

0
2
0
.  

 

  
A

d
a
rs

h
 K

u
m

a
r G

o
e
l, C

P
    

S
.P

 W
a
n

g
d
i, J

M
  

  
 

 
                                  D

r. N
a
g
in

 N
a
n

d
a
, E

M
    

S
id

d
h

a
n

ta
 D

a
s
, E

M
                                     

J
a
n

u
a
ry

 2
8
, 2

0
2
0
 

O
rig

in
a
l A

p
p
lic

a
tio

n
 N

o
. 3

8
4
/
2
0
1
9
 

A
K

 

 

























1 | P
a

g
e

 
 M

inutes of the 16
th m

eeting of the Apex Com
m

ittee held on 03
rd M

arch, 
2020 under the Chairm

anship of Secretary, D
epartm

ent of D
rinking W

ater 
and Sanitation at N

ew
 D

elhi 

________________________ 

1. 
The List of Participants is attached at Annex – I. 

2. 
At the outset, D

irector (W
Q

) w
elcom

ed the participants and briefed the Chair and 
other m

em
bers of the Com

m
ittee about the agenda for the m

eeting and gave a 
presentation on the sam

e. The presentation is at Annex – II. 

3. 
D

irector (W
Q

) also appraised the Chair about the observations/ recom
m

endation of 
the Technical Peer-Review

 Com
m

ittee on new
 proposals subm

itted by States under 
N

W
Q

SM
. O

ut of 88 new
 proposals received from

 Andhra Pradesh and Punjab 
covering 150 Arsenic/ Fluoride affected habitations, 86 proposals covering 148 
habitations w

ere found eligible as per N
W

Q
SM

 G
uidelines for appraisal of the Apex 

Com
m

ittee. M
inutes of Peer Review

 Com
m

ittee is given at Annex – III.  

4. 
D

irector (W
Q

) also appraised the Chair that 10 proposals received from
 M

aharashtra 
and W

est Bengal covering 209 Arsenic/ Fluoride affected habitations w
ere given in-

principle approval in the 15
th m

eeting of the Apex Com
m

ittee. 3 proposals from
 

M
aharasthra covering 5 Fluoride habitations and 1 proposal from

 W
est Bengal 

covering 198 fluoride affected habitations w
ere found eligible as per N

W
Q

SM
 

G
uidelines for appraisal of the Com

m
ittee. 

5. 
Additional Secretary (W

ater) brought to the notice of the Com
m

ittee that the 
N

ational G
reen Tribunal on O

A no. 384/ 2019, dated 11.09.2019 has directed to 
reschedule the tim

elines for total rem
edial m

easures for coverage of Arsenic 
affected 

habitations 
to 

D
ecem

ber 
31, 

2020 
in 

view
 

of 
the 

serious 
health 

consequences.  In the interim
 period, alternate arrangem

ents need to be m
ade for 

the supply of safe potable w
ater to inhabitants of affected areas. Accordingly, State 

G
overnm

ents 
have 

been 
advised 

to 
take 

necessary 
action 

and 
subm

it 
the 

com
pliance report by 30

th April, 2020. States w
ere also advised that in w

ater quality-
affected habitations, especially w

ith Arsenic and Fluoride contam
inants, potable 

w
ater has to be ensured on priority. In som

e cases, planning and im
plem

entation of 
piped w

ater supply schem
es based on safe w

ater source m
ight take som

e tim
e, 

therefore 
purely 

as 
an 

interim
 

m
easure, 

installation 
of 

Com
m

unity 
W

ater 
Purification Plants (CW

PPs) m
ay be taken up to provide 8 – 10 lpcd potable w

ater to 
m

eet drinking and cooking needs of every household residing in such villages/ 
habitations. All States present w

ere inform
ed that all financial transactions under 

JJM
 

are 
to 

be 
m

ade 
m

andatorily 
through 

PFM
S 

and 
instructions 

issued 
by 

G
overnm

ent of India on PFM
S from

 tim
e-to-tim

e need to be follow
ed strictly. Fund 

utilization by States/ U
Ts under JJM

 w
ill be m

onitored through PFM
S. Release of 

funds in future w
ill be linked to the fund availability and utilization in PFM

S and 
physical and financial progress m

onitored through IM
IS. States w

ere also advised to 
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spend m
atching State share and subm

it the utilization certificate for already utilised 
Central as w

ell as State share up to 31
st M

arch, 2020. 

6. 
State-w

ise points of discussion is as under:  

i. 
G

overnm
ent of Andhra Pradesh:  

a) The State has subm
itted 20 proposals covering 172 habitations (72 Fluoride 

affected habitations and 100 en-route habitations) w
hich include 05 ground w

ater 
based PW

S schem
es, 14 cluster based CW

PP schem
es and 01 CW

PP schem
e 

catering to single habitation.  

b) The State inform
ed that all the proposed schem

es w
ill be com

pleted before 30
th 

June, 2020. 

c) The State inform
ed that approxim

ately Rs. 13 Crore expenditure w
ill be incurred 

under N
W

Q
SM

 before 31
st M

arch, 2020 and sam
e w

ill be entered in IM
IS along 

w
ith State Share.  

ii. 
G

overnm
ent of A

ssam
: 

a) The physical and financial progress under N
W

Q
SM

 is very poor. State has 
utilized only 16.47%

 of the Central grants.  

b) The State inform
ed that approxim

ately Rs. 140 Crore w
ill be utilized under 

N
W

Q
SM

 before 31
st M

arch, 2020 and sam
e w

ill be entered in IM
IS along w

ith 
State Share.   

iii. 
G

overnm
ent of H

aryana: 

The State has inform
ed that physical and financial progress under N

W
Q

SM
 w

ill be 
entered in IM

IS regularly. 

iv. 
G

overnm
ent of Karnataka: 

a) The financial progress under N
W

Q
SM

 is very poor. State has incurred only 
07.45%

 of central expenditure.  

b) State has inform
ed that they have w

rongly booked expenditure under State 
share and requested to allow

 them
 for transfer entry of expenditure from

 state 
share to central share. 

v. 
G

overnm
ent of M

aharashtra: 

a) In the 15
th m

eeting of the Apex Com
m

ittee, in-principal approval w
as accorded 

for 09 proposals covering 11 affected habitations on subm
ission of requisite 

docum
ents as per N

W
Q

SM
 G

uideliens.  

b) After scrutiny it w
as found that 06 schem

es covering 06 affected habitations are 
being covered through other schem

es and rem
aining 03 schem

es covering 05 
affected habitations have been considered.  
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c) The physical and financial progress under N
W

Q
SM

 is very slow
.  

vi. 
G

overnm
ent of Punjab: 

a) In the 15
th m

eeting of the Apex Com
m

ittee, in-principle approval w
as accorded 

for installing W
TPs in 104 affected habitations in place of previously approved 

deep borew
ell schem

es on subm
ission of requisite docum

ents as per N
W

Q
SM

 
guideliens.  

b) The State has subm
itted 68 proposals for covering 78 Arsenic/ Fluoride affected 

habitations w
hich include 02 CW

PP proposal covering single habitation and 66 for 
retro-fitting of w

ater purification system
s to existing schem

es.  After scrutiny it 
w

as found that 66 proposals covering 76 affected habitations are as per N
W

Q
SM

 
G

uidelines.  

c) The physical and financial progress under N
W

Q
SM

 is very poor. State has not 
incurred any expenditure under N

W
Q

SM
.  

d) The State has inform
ed 57 N

W
Q

SM
 earm

arked habitations have been covered 
through safe ground w

ater based schem
es from

 N
RD

W
P funds after launch of 

N
W

Q
SM

. But subsequently the ground w
ater source of those schem

es got 
contam

inated. In view
 of this, the State has requested to allow

 them
 to cover 

these habitations under N
W

Q
SM

, by adding w
ater purification system

 to existing 
schem

es. 

vii. 
G

overnm
ent of Rajasthan: 

a) An am
ount of Rs. 250 Crore has been released during this year. 

b) State has inform
ed that, several projects taken up under N

W
Q

SM
 have been 

com
pleted by utilizing State/ N

RD
W

P funds. As such, the effective eligible central 
share under N

W
Q

SM
 am

ounts to Rs. 1,145.50 Crore only.  

c) The State has inform
ed approxim

ately Rs. 120 Crore expenditure w
ill be 

incurred under N
W

Q
SM

 before 31
st M

arch, 2020 and sam
e w

ill be entered in IM
IS 

along w
ith State share.  

viii. 
G

overnm
ent of Telangana: 

The State has inform
ed that Rs. 697.8 Crore from

 central share and Rs. 492 Crore 
from

 State share has been expended under N
W

Q
SM

 till date. 

ix. 
G

overnm
ent of U

ttar Pradesh: 

The State has inform
ed Rs. 39.17 Crore from

 central share and Rs. 73.91 Crore 
from

 State share has been expended under N
W

Q
SM

 till date. 

  



4 | P
a

g
e

 
 x. 

G
overnm

ent of W
est Bengal: 

a) In the 15
th m

eeting of the Apex Com
m

ittee, in-principle approval w
as accorded 

for 
01 

surface 
w

ater 
based 

proposal 
on 

subm
ission 

of 
w

ater 
w

ithdraw
al 

perm
ission. 

b) The State has subm
itted w

ater draw
l perm

ission received from
 H

igh Level 
G

round W
ater Resources D

evelopm
ent Authority for the schem

e, w
hich w

as given 
in-princiaple approval. 

c) The physical and financial progress under N
W

Q
SM

 is very poor. State has 
incurred only 52.59%

 of central expenditure.  

7. 
After detailed deliberations w

ith the State officials follow
ing decisions w

ere taken: 

i. 
Andhra Pradesh: 20 proposals approved for covering 72 affected habitations at an 
eligible Central share of Rs. 12.2454 Cr. under N

W
Q

SM
.  

ii. 
Punjab: 66 proposals approved for covering 76 affected habitations at an eligible 
Central share of Rs. 14.27125 Cr. under N

W
Q

SM
. W

ith regard to 57 habitations, the 
Com

m
ittee directed to check the habitation-w

ise coverage details vis-a-vis type of 
schem

es and also directed that State take up appropriate retrofitting m
easures as 

provided under the JJM
 guidelines. 

iii. 
M

aharashtra: 03 proposals approved for covering 05 affected habitations at an 
eligible Central share of Rs. 1.23 Cr. under N

W
Q

SM
. 

iv. 
W

est Bengal: 01 proposal approved for covering 198 habitations at an eligible 
Central share of Rs. 51.17 Cr. under N

W
Q

SM
. 

v. 
The Com

m
ittee directed all States to incur expenditure through PFM

S only. If any 
State has not yet im

plem
ented PFM

S, then it w
ill not be allow

ed to avail the fund 
after 31

st M
arch, 2020.   

vi. 
The Com

m
ittee also inform

ed States that the proposals for taking up CW
PP schem

es 
in affected habitations are approved as a short-term

 m
easure for providing safe 

drinking w
ater for drinking and cooking purpose only. H

ow
ever, the states shall take 

long-term
 m

easures to provide Functional H
ousehold Tap Connection (FH

TC) at the 
rate of 55 LPCD

 to every rural household in these habitations by 2021 as per JJM
 

guidelines. 

vii. 
Sim

ilarly in case of piped w
ater supply schem

es (Surface/ G
round w

ater) approved 
under N

W
Q

SM
, states shall take m

easures to provide Functional H
ousehold Tap 

Connection (FH
TC) at the rate of 55 LPCD

 to every rural household in these 
habitations by 2021 as per JJM

 guidelines. 

viii. 
The Com

m
ittee directed to com

plete all the schem
es approved under N

W
Q

SM
 on or 

before 31
st Decem

ber, 2020.  

Schem
e-w

ise details of the approved proposals are given at Annex – IV. 
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 8. 

The Com
m

ittee has also review
ed the status of all rem

aining Arsenic/ Fluoride 
affected habitations (including N

W
Q

SM
 earm

arked habitations) in light of N
G

T Case 
O

A no. 384/ 2019 dated 28
th January, 2020  and m

ade follow
ing directions: 

i.) 
The Com

m
ittee directed all States to ensure strict com

pliance of N
G

T’s O
rder 

and ensure tim
elines for total rem

edial, to be rescheduled to D
ecem

ber 31, 
2020. In the interim

 period, alternate arrangem
ents need to be m

ade for the 
supply of safe potable w

ater to inhabitants of affected areas and subm
it the 

com
pliance report by 30

th April, 2020. 

ii.) The Com
m

ittee also directed that in case new
 w

ater quality-affected habitations 
discovered based on testing, especially w

ith Arsenic and Fluoride contam
inants, 

potable w
ater has to be ensured to these on top priority. Since, planning and 

im
plem

entation of piped w
ater supply schem

e based on a safe w
ater source w

ill 
take tim

e, as a purely an interim
 m

easure, installation of Com
m

unity W
ater 

Purification Plants (CW
PPs) m

ay be taken up to provide 8-10 lpcd potable w
ater 

to m
eet drinking and cooking need of every household as w

ell as schools, 
aanganw

adi, 
health 

centres, 
etc. 

in 
such 

villages/ 
habitations 

as 
per 

JJM
 

G
uidelines. The m

eeting ended w
ith vote of thanks to the Chair. 
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Annex – I 

List of participants 

From
 D

D
W

S, G
oI:  

1. 
Shri Param

esw
aranIyer, Secretary, D

D
W

S – in the Chair.  

2. 
Shri Sanjeev Kum

ar, AS&
FA, DD

W
S 

3. 
Shri Bharat Lal, Additional Secretary, DD

W
S 

4. 
Shri Ajay Kum

ar, D
irector (W

ater Q
uality), D

D
W

S 

5. 
Shri Kuw

arAlok Singh Yadav, D
y. D

ir., M
/o SPI 

6. 
Shri D

 Rajasekhar, D
y. Adviser, DD

W
S 

7. 
Shri A. M

uralidharan, D
y. Adviser, D

D
W

S 

8. 
Shri D

harm
endraRai, U

nder Secretary (W
Q

), D
DW

S 

9. 
Shri Sum

itPriyadarshi, Assistant Advisor, DD
W

S 

10. 
Shri Santosh R, Assistant Advisor, D

D
W

S 

 From
 States: 

1. 
Shri R.V. Krishna Reddy, EN

C RW
S, Andhra Pradesh 

2. 
Shri K BangarRaju, M

IS N
odal O

fficer, Andhra Pradesh  

3. 
Shri SiranjibSaikia, SE, PH

ED
, Assam

 

4. 
Shri Janak Raj, SE, PH

E Circle, Palw
al, H

aryana  

5. 
Shri D

r. Pratibha D
’Souza, State Technical Coordinator, Karnataka 

6. 
Shri K. C. D

iw
egaonkar, IAS, D

irector G
SD

A,M
aharashtra  

7. 
Shri S. K. Jain, CE, Punjab 

8. 
Sm

t. G
urjot Kaur, EE, D

W
SS, Punjab 

9. 
Shri IshanKaushal, SD

E(W
Q

), Punjab 

10. 
Shri R. K. M

eena, CE, PH
ED

, Jaipur, Rajasthan 

11. 
Shri N

irl Kum
ar, SE, PH

ED
, Rajasthan 

12. 
Sm

t. Vinobha D
evi, CE, M

ission Bhagirth, Telangana 

13. 
Shri G

. P. Shukla, CE, U
P Jal N

igam
, U

.P. 

14. 
Shri Abin D

e, SE (W
Q

), W
SSO

, PH
ED

, W
est Bengal 
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Annex – IV 

Poposals taken up for funding under N
W

Q
SM

 

State: Andhra Pradesh 

Type of Schem
e: Safe G

round W
ater Based PW

S Schem
es 

(Am
ount in Rs. lakh) 

S. 
N

o. 
D

istrict 
Proposal 

ID
 

N
am

e of the Projects 
Total D

PR 
Cost  

Eligible 
Central 

1. 
CH

ITTO
O

R 
5352 

Augm
entation of SVS at 

Reddivaripalle of 
M

olakalacheruvuM
andal 

13.00 
0.79 

2. 
VISAKH

APA
TN

AM
 

5353 
Providing SVS to Visw

anadhapuram
 

H
/o Chinnaboddepalli 

20.00 
1.23 

3. 
VISAKH

APA
TN

AM
 

5354 
Providing SVS to P.Thangedu H

/o 
P.Thangedu 

190.00 
18.48 

4. 
VISAKH

APA
TN

AM
 

5355 
Providing SVS to Sunkapuru H

/o 
Sunkapuru 

52.00 
26.00 

5. 
VISAKH

APA
TN

AM
 

5356 

Providing SVS to Sheikalipalem
&

 
China Sheikalapalem

 in 
Yelam

anchiliM
andal 

87.00 
6.69 

TO
TAL 

362.00 
53.19 

 Type of Schem
e: CW

PP – Catering to Single H
abitation 

(Am
ount in Rs. lakh) 

S. 
N

o. 
D

istrict 
Proposal 

ID
 

N
am

e of the Projects 
Total D

PR 
Cost 

Eligible 
Central 
Share 

1. 
Srikakulam

 
5344 

Providing N
ew

 CW
PP at Sylada in 

N
andigam

M
andal 

10.00 
5.00 

 Type of Schem
e: CW

PP – Catering to M
ultiple H

abitations 

(Am
ount in Rs. lakh) 

S. 
N

o. 
D

istrict 
Proposal 

ID
 

N
am

e of the Projects 
Total D

PR 
Cost  

Eligible 
Central 
Share 

1. 
Anantapur 

5345 

Providing safe DW
 to Cluster based 

Sujala H
ub and Spoke m

odel (W
ith 

m
other RO

 plant) in Chilam
athur 

M
andal 

342.00 
13.15 

2. 
Anantapur 

5346 

Providing safe DW
 to Cluster based 

Sujala H
ub and Spoke m

odel (W
ith 

m
other RO

 plant) in G
andlapenta 

M
andal 

420.00 
140.00 

3. 
Anantapur 

5347 

Providing safe DW
 to Cluster based 

Sujala H
ub and Spoke m

odel (W
ith 

m
other RO

 plant) in 
N

am
bulipulikunta M

andal 
5,01.00 

178.93 
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 4. 

Anantapur 
5348 

Providing safe DW
 to Cluster based 

Sujala H
ub and Spoke m

odel (W
ith 

m
other RO

 plant) in Tanakal 
M

andal 
5,08.00 

222.25 

5. 
G

untur 
5349 

Providing safe DW
 to Cluster based 

Sujala H
ub and Spoke m

odel (W
ith 

m
other RO

 plant) in N
uzendla 

M
andal 

3,97.00 
66.17 

6. 
G

untur 
5350 

Providing safe DW
 to Cluster based 

Sujala H
ub and Spoke m

odel (W
ith 

m
other RO

 plant) in Vinukonda 
M

andal (savalyapuram
m

andal) 
3,74.00 

93.50 

7. 
N

ellore 
5351 

Providing safe DW
 to Cluster based 

Sujala H
ub and Spoke m

odel (W
ith 

m
other RO

 plant) in Atm
akur 

M
andal 

3,55.00 
59.17 

8. 
Anantapur 

5277 

PRO
VID

IN
G

 SAFE D
W

 TO
 CLU

STER 
BASED

 SU
JALA H

U
B AN

D SPO
KE 

M
O

D
EL TO

 44 H
ABS 

(Population:42453) in CH
EN

N
E 

KO
TH

APALLE M
AN

D
AL 

3,25.00 
27.08 

9. 
Anantapur 

5278 

PRO
VID

IN
G

 SAFE D
W

 TO
 CLU

STER 
BASED

 SU
JALA H

U
B AN

D SPO
KE 

M
O

D
EL TO

 112 H
ABS 

(Population:77421) in G
O

RAN
TLA 

M
AN

D
AL 

4,55.00 
117.00 

10. 
Anantapur 

5279 

PRO
VID

IN
G

 SAFE D
W

 TO
 CLU

STER 
BASED

 SU
JALA H

U
B AN

D SPO
KE 

M
O

D
EL TO

 35 H
ABS 

(Population:55361) in PEN
U

KO
N

D
A 

M
AN

D
AL 

3,08.00 
82.92 

11. 
Anantapur 

5281 

PRO
VID

IN
G

 SAFE D
W

 TO
 CLU

STER 
BASED

 SU
JALA H

U
B AN

D SPO
KE 

M
O

D
EL TO

 59 H
ABS 

(Population:50449) in RO
DD

AM
 

M
AN

D
AL 

3,03.00 
47.34 

12. 
Anantapur 

5282 

PRO
VID

IN
G

 SAFE D
W

 TO
 CLU

STER 
BASED

 SU
JALA H

U
B AN

D SPO
KE 

M
O

D
EL TO

 48 H
ABS 

(Population:50049) in 
SO

M
AN

D
EPALLI M

AN
D

AL 
3,54.00 

67.43 

13. 
N

ellore 
5287 

PRO
VID

IN
G

 SAFE D
W

 TO
 CLU

STER 
BASED

 SU
JALA H

U
B AN

D SPO
KE 

M
O

D
EL TO

 54 H
ABS 

(Population:30947) in 
AN

U
M

ASAM
U

D
RAM

PETA M
AN

D
AL 

2,85.00 
40.71 

14. 
N

ollore 
5288 

PRO
VID

IN
G

 SAFE D
W

 TO
 CLU

STER 
BASED

 SU
JALA H

U
B AN

D SPO
KE 

M
O

D
EL TO

 55 H
ABS 

(Population:36398) in U
D

AYAG
IRI 

M
AN

D
AL 

3,42.00 
10.69 

TO
TAL 

52,69.00 
11,66.35 

 



24 | P
a

g
e

 
 

State: Punjab 

Type of Schem
e:CW

PP – Catering to Single H
abitation 

(Am
ount in Rs. lakh) 

S. N
o. 

D
istrict 

Proposal 
ID

 
N

am
e of the Projects 

Total D
PR Cost  

Eligible 
Central Share 

1. 
Patiala 

5398 
KartarpurM

om
ian 

13.00 
6.50 

 Type of Schem
e: CW

PP – Retrofitted to Existing Schem
es 

(Am
ount in Rs. lakh) 

S. N
o. 

D
istrict 

Proposal 
ID

 
N

am
e of the Projects 

Total D
PR 

Cost  
Eligible 

Central Share 

1. 
Am

ritsar 
5357 

Bhoa Fateh G
arh 

22.00 
11.00 

2. 
Am

ritsar 
5358 

Anaitpura 
31.00 

15.50 
3. 

Am
ritsar 

5359 
Roopow

ali Kalan 
38.00 

19.00 
4. 

Am
ritsar 

5360 
Shehzada 

38.00 
19.00 

5. 
Am

ritsar 
5361 

G
unnow

al 
31.00 

15.50 
6. 

Am
ritsar 

5362 
M

ehnian Brahm
ana 

22.00 
11.00 

7. 
Am

ritsar 
5363 

Sadhpur 
25.00 

12.50 
8. 

Am
ritsar 

5364 
Chogaw

an 
38.00 

19.00 
9. 

Am
ritsar 

5365 
Khurm

anian 
62.00 

31.00 
10. 

G
urdaspur 

5366 
Chhod 

18.00 
9.00 

11. 
G

urdaspur 
5367 

Q
adianw

ali 
56.00 

28.00 
12. 

G
urdaspur 

5368 
Thundi 

38.00 
19.00 

13. 
G

urdaspur 
5369 

KO
TLI 

25.00 
12.50 

14. 
H

oshiarpur 
5370 

Attow
al 

31.00 
15.50 

15. 
H

oshiarpur 
5371 

Basiala 
25.00 

12.50 
16. 

H
oshiarpur 

5372 
Chaura 

1,01.00 
50.50 

17. 
H

oshiarpur 
5373 

M
auli 

18.00 
9.00 

18. 
Patiala 

5374 
Sim

bro 
25.00 

12.50 
19. 

Patiala 
5375 

Saparheri 
38.00 

19.00 
20. 

Patiala 
5376 

Toran Faridpur 
22.00 

11.00 
21. 

Patiala 
5377 

M
urad M

ajra N
ear Peer Baba 

22.00 
11.00 

22. 
Rupnagar 

5378 
M

ahain 
38.00 

19.00 
23. 

Rupnagar 
5379 

BH
ALLIAN

 
38.00 

19.00 
24. 

Rupnagar 
5380 

Boor M
ajra 

38.00 
19.00 

25. 
Rupnagar 

5381 
Lutheri 

31.00 
15.50 

26. 
Rupnagar 

5382 
D

um
na 

38.00 
19.00 

27. 
S A S N

agar 
5383 

M
anouli Surat 

62.00 
31.00 

28. 
S A S N

agar 
5384 

Ibrahim
pur 

22.00 
11.00 

29. 
Tarn Taran 

5385 
W

ALIPU
R 

56.00 
28.00 

30. 
Tarn Taran 

5386 
BH

AIL D
HAIW

ALA 
76.00 

38.00 
31. 

Tarn Taran 
5387 

D
adehar Sahib 

62.00 
31.00 
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 32. 

Tarn Taran 
5388 

JO
H

AL D
HAIW

ALA 
38.00 

19.00 
33. 

Tarn Taran 
5389 

KH
ELA 

22.00 
11.00 

34. 
Tarn Taran 

5390 
W

ARIN
G

 
31.00 

15.50 
35. 

Tarn Taran 
5391 

Chaudriw
ala 

1,90.50 
47.62 

36. 
Tarn Taran 

5392 
Chaudriw

ala 
38.00 

19.00 
37. 

Tarn Taran 
5393 

CH
U

TALA 
62.00 

31.00 
38. 

Tarn Taran 
5394 

D
U

RG
APU

R G
ARBI 

25.00 
12.50 

39. 
Tarn Taran 

5395 
SAKH

IRA 
38.00 

19.00 
40. 

Tarn Taran 
5396 

D
ilaw

alpur 
31.00 

15.50 
41. 

Am
ritsar 

5397 
JH

ITA KALAN
 

31.00 
15.50 

42. 
Am

ritsar 
5399 

hardo rattan khurd 
22.00 

11.00 
43. 

Ludhiana 
5400 

G
azipur 

18.00 
9.00 

44. 
Patiala 

5401 
Sauja 

31.00 
15.50 

45. 
Patiala 

5402 
Assarpur 

22.00 
11.00 

46. 
Patiala 

5403 
Kam

aspur 
62.00 

31.00 
47. 

Patiala 
5404 

SEH
AJPU

R KALAN
 

25.00 
12.50 

48. 
Patiala 

5405 
TALW

AN
D

I M
ALIK 

69.00 
34.50 

49. 
Tarn Taran 

5406 
LEIAN

 
38.00 

19.00 
50. 

Tarn Taran 
5407 

G
andiw

ind 
1,52.00 

76.00 
51. 

Tarn Taran 
5408 

Pandori H
assan 

62.00 
31.00 

52. 
Tarn Taran 

5409 
BH

AN
G

ALA 
38.00 

19.00 
53. 

Tarn Taran 
5410 

M
anekeJand 

56.00 
28.00 

54. 
Tarn Taran 

5411 
Algon 

16.00 
8.00 

55. 
Tarn Taran 

5412 
M

ohanpura 
25.00 

12.50 
56. 

Tarn Taran 
5413 

JAW
AN

D
A KALAN

 
38.00 

19.00 
57. 

Am
ritsar 

5414 
KO

TLA SAID
AN

 
22.00 

11.00 
58. 

Tarn Taran 
5415 

Fatehbad 
1,52.00 

76.00 
59. 

Am
ritsar 

5416 
JhitaKalan 

31.00 
15.50 

60. 
Am

ritsar 
5417 

JhitaKalan 
38.00 

19.00 
61. 

Am
ritsar 

5418 
JhitaKhurd 

18.00 
9.00 

62. 
Am

ritsar 
5419 

ATTARI 
1,52.00 

76.00 
63. 

Tarn Taran 
5421 

M
ohanpura 

76.00 
38.00 

64. 
Tarn Taran 

5422 
Abadi Bagel Singh W

ala (Jhabal) 
18.00 

9.00 
65. 

Tarn Taran 
5423 

Kot M
oham

m
ad Khan 

62.00 
31.00 

TO
TAL 

29,36.50 
14,20.63 

 

State: M
aharashtra 

Type of Schem
e: Surface W

ater Based PW
S Schem

es 

(Am
ount in Rs. lakh) 

S. 
N

o. 
D

istrict 
Proposal 

ID
 

N
am

e of the Projects 
Total D

PR Cost  
Eligible 
Central 
Share 

1 
W

ardha 
5328 

Borgaon (D
atar) PW

S Schem
e 

1,86.00 
57.71 



26 | P
a

g
e

 
 Type of Schem

e: G
round W

ater Based PW
S Schem

es 

(Am
ount in Rs. lakh) 

S. 
N

o. 
D

istrict 
Proposal 

ID
 

N
am

e of the Projects 
Total D

PR 
Cost  

Eligible 
Central Share  

1 
N

anded 
5326 

Balegaon PW
S Schem

e 
81.00 

40.50 
2 

N
anded 

5327 
Bhokaskheda PW

S Schem
e 

72.00 
24.84 

TO
TAL 

153.00 
65.34 

 

State: W
est Bengal 

Type of Schem
e: Surface W

ater Based PW
S Schem

es 

(Am
ount in Rs. lakh) 

S. 
N

o. 
D

istrict 
Proposal 

ID
 

N
am

e of the Projects 
Total D

PR 
Cost 

Eligible 
Central 

1 

D
AKSH

I
N

 
D

IN
AJP

U
R 

4672 
Sub-surface based piped w

ater supply 
schem

e for Fluoride affected areas of 
Kum

arganj Block, D
akshinDinajpur 

D
istrict 

259,26.00 
51,17.15 

 

**** 
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Introducti on
Potable w

ater is essenƟ al for hum
an consum

pƟ on and socio-econom
ic developm

ent. As stated in 
Agenda 21, U

N
CED, ‘An esƟ m

ated 80%
 of all diseases and over one-third of deaths in developing 

countries are caused by the consum
pƟ on of contam

inated w
ater and on average as m

uch as one-tenth 
of each person’s producƟ ve Ɵ m

e is sacrifi ced to w
ater-related diseases’. As children are parƟ cularly at 

risk from
 w

ater-related diseases, access to safe w
ater can result in beƩ er health, and therefore beƩ er 

educaƟ on, w
ith posiƟ ve longer-term

 consequences for their lives. 

Drinking w
ater supply in rural areas is m

ainly dependent on ground w
ater, w

hich is increasingly under 
stress from

 rapid populaƟ on grow
th, urbanizaƟ on and high dem

and from
 various other sectors, viz. 

irrigaƟ on and industrial purposes. There is a grow
ing concern on deterioraƟ on of ground w

ater quality 
due to geogenic and anthropogenic acƟ viƟ es. Based on the reports ‘G

round W
ater Q

uality in Shallow
 

Aquifers in India, 2018’ and ‘N
aƟ onal Com

pilaƟ on on Dynam
ic G

round W
ater Resources of India, 

Figure 1: Adverse eff ects of drinking w
ater w

ith chem
ical contam

inaƟ on

Boron aff ects 
nervous system

Fluoride causes 
discolouraƟ on and 
dam

age of teeth

Calcium
 causes consƟ paƟ on 

and kidney stones

A
rsenic causes skin 

diseases and cancer

M
ercury aff ects brain 

and nervous system
Sodium

 causes m
ore 

dam
age to people w

ho 
already suff er from

 
diseases of heart, kidney 

and blood circulaƟ on

Chloride together w
ith 

sodium
, causes increase in 

blood pressure

Iron causes aggravaƟ on 
in diseases of stom

ach

N
itrate causes blue-

baby syndrom
e in infants 

(m
etham

oglobinaem
ia)

Sulphate together w
ith 

M
agnesium

 causes diarrhoea 

Lead hinders physical and 
m

ental grow
th of children, 

causes anaem
ia and 

dam
ages kidneys in adults

Cadm
ium

 causes adverse 
eff ect on bones

Pesti cides cause cancer, 
dam

age to nervous 
system

 and reproducƟ ve 
system

, severely 
dam

ages im
m

une system

Fluoride causes fl uorosis, 
deform

iƟ es in bones and 
problem

 in joints

To know
 if w

ater is potable or not, get it tested in a laboratory

N
ati onal Conference 

on
Provision of Potable D

rinking W
ater in Q

uality-A
ff ected A

reas  
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2017’ published by Central G
round W

ater Board (CG
W

B), only about 50%
 of the total assessm

ent 
units (blocks/ fi rkas/ m

andals) have ground w
ater in suffi  cient quanƟ ty and of prescribed quality (BIS). 

The quality of drinking w
ater is a pow

erful environm
ental determ

inant of the health of a com
m

unity. 
Consum

pƟ on of contam
inated w

ater has adverse health im
pacts as indicated in Figure 1. Although 

the diseases m
ay be caused by drinking w

ater, redressal of quality issues needs a holisƟ c and 
com

prehensive approach. W
hile providing potable drinking w

ater is of utm
ost priority, health and 

nutriƟ on aspects m
ust be addressed to reduce suff ering of the populaƟ on aff ected by w

ater-borne 
diseases. H

igh dependence of ground w
ater for irrigaƟ on in quality-aff ected areas also poses a 

danger of the contam
inants entering food-chain and livestock populaƟ ons.

Apart from
 the chem

ical contam
inants m

enƟ oned in Figure 1, excess salinity causes cardiovascular 
diseases, diarrhea and abdom

inal pain; contam
inaƟ on due to heavy m

etals is know
n to be 

carcinogenic.

W
ater quality-aff ected areas

The report published by CG
W

B in 2018 idenƟ fi ed state-w
ise ground w

ater quality hotspots in 
unconfi ned aquifers of India for Arsenic, Fluoride, Salinity, Iron, Chloride and N

itrate. The IM
IS 

m
aintained by Departm

ent of Drinking W
ater and SanitaƟ on m

onitors drinking w
ater sources having 

w
ater quality issues m

ainly chem
ical contam

inants such as Arsenic, Fluoride, Iron, N
itrate, Salinity 

and heavy m
etals as reported by states. W

hile CG
W

B indicates the overall ground w
ater quality, 

IM
IS, DDW

S indicates the areas w
herein drinking w

ater sources sƟ ll have w
ater quality issues. 

A
rsenic 

Fluoride 
Salinity 

Iron 
N

itrate 

CG
W

B report 
20 states 

23 states 
17 states 

26 states 
20 states 

IM
IS of DDW

S 
5 states 

17 states 
11 states 

16 states 
8 states 

Table 1: Presence of w
ater quality contam

inaƟ on hotspots across country as per CGW
B and IM

IS
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Figure 3: Q
uality-aff ected habitaƟ ons yet to be provided w

ith piped w
ater supply over the last 

fi ve years
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18258

17477
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N

itrarte
H

eavy m
etals

20806
24168

19300
18599

18001

14085
14320

13628
13319
13227

2112
1980
1671
1443
1395

2089
2506
2220
2162
2076

01.04.2016
01.04.2017

01.04.2018
01.04.2019

15.01.2020

Source: IM
IS, DDW

S

O
ver the years, eff orts have been taken by states to provide potable w

ater supply in quality-aff ected 
habitaƟ ons. Figure 3 indicates the num

ber of quality-aff ected habitaƟ ons that are yet to be provided 
w

ith potable w
ater supply.

(N
ote: A district is highlighted even if there is a single sm

all hotspot in the enƟ re district. The highlight does not 
necessarily indicate that the enƟ re district is contam

inated.)

Figure 2: M
aps indicaƟ ng the spread of Fluoride and Arsenic based on CG

W
B Report on w

ater 
quality and data reported by states on IM

IS, DDW
S
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As a purely short-term
 interim

 m
easure, Com

m
unity W

ater Purifi caƟ on Plants (CW
PPs) have been 

installed in quality-aff ected habitaƟ ons of diff erent states/ U
Ts to provide 8-10 lpcd for drinking 

and cooking purposes. The CW
PPs are based on diff erent technologies like reverse osm

osis, 
adsorpƟ on, co-precipitaƟ on, solar electrolyƟ c deionizaƟ on, ion exchange, nano technology and 
electric deionizaƟ on plant keeping in view

 the parƟ cular w
ater quality contam

inaƟ on in an area.

Figure 4: N
um

ber of CW
PPs installed in quality-aff ected habitaƟ ons to m

ake potable w
ater 

available 

Source: IM
IS, DDW

S
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Provision of potable w
ater in quality-aff ected areas

W
ater is a state subject and G

overnm
ent of India supports states’ endeavours in providing drinking 

w
ater. The 73rd Am

endm
ent to the ConsƟ tuƟ on of India has placed the subject of rural drinking 

w
ater in the Eleventh Schedule and has assigned its m

anagem
ent to G

ram
 Panchayats. 

O
n 15 August, 2019, Jal Jeevan M

ission (JJM
) w

as announced to be im
plem

ented in partnership 
w

ith states/ U
Ts and aim

s at providing FuncƟ onal H
ousehold Tap ConnecƟ on (FH

TC) to every rural 
household by 2024. The program

m
e focuses on service delivery at household level, i.e. w

ater 
supply on a regular basis in adequate quanƟ ty and of prescribed quality.

In view
 of this, there is a need to prioriƟ ze potable w

ater supply in quality-aff ected areas. As 
m

enƟ oned in para 3.5 of JJM
 operaƟ onal guidelines, the follow

ing strategy is to be adopted to 
provide FH

TCs in quality-aff ected areas:

i) 
VW

SCs to plan, im
plem

ent, m
anage, operate and m

aintain in-village w
ater supply infrastructure;

ii) explore in-situ suitable treatm
ent technology in areas w

ith suffi  cient ground w
ater; 

iii) explore bulk w
ater transfer from

 long distance in areas w
here surface w

ater source is not 
available nearby;
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iv) provide CW
PPs as a purely short-term

 m
easure, since planning and im

plem
entaƟ on of piped 

w
ater supply schem

e based on a safe w
ater source m

ay take Ɵ m
e. H

ow
ever, SW

SM
 is to prioriƟ ze 

provision of FH
TCs to quality-aff ected areas by M

arch, 2021; 

v) ensure w
ater quality m

onitoring by PH
E/ RW

S Departm
ent;

vi) idenƟ fy and train fi ve w
om

en from
 every village to undertake w

ater quality surveillance through 
Field Test Kits (FTKs) and sanitary inspecƟ on;

vii) undertake N
ABL accreditaƟ on of laboratories at all levels.

N
aƟ onal W

ater Q
uality Sub-M

ission (N
W

Q
SM

), as part of the erstw
hile N

aƟ onal Rural Drinking 
W

ater Program
m

e (N
RDW

P), is being im
plem

ented since M
arch, 2017 to provide safe drinking 

w
ater to idenƟ fi ed 27,544 Arsenic/ Fluoride aff ected rural habitaƟ ons by M

arch, 2021 as per 
exisƟ ng guidelines. Since com

m
issioning of piped w

ater supply schem
es m

ay take 2-3 years, States 
have been advised to take up Com

m
unity W

ater Purifi caƟ on Plant (CW
PP) schem

es in Arsenic and 
Fluoride aff ected habitaƟ ons as an im

m
ediate (short-term

) m
easure.

W
ater quality m

onitoring involves laboratory and fi eld tesƟ ng of w
ater sam

ples collected from
 

w
ater sources and FH

TCs w
hereas w

ater quality surveillance is undertaken by local com
m

unity using 
Field Test Kits (FTKs). States are also encouraged to share the w

ater quality m
onitoring results w

ith 
the com

m
unity. For w

ater quality surveillance, fi ve w
om

en from
 every village are to be idenƟ fi ed, 

trained and engaged to use Field Test Kits (FTKs) as per the prescribed Ɵ m
elines. Further details are 

elaborated in Chapter 10 of JJM
 operaƟ onal guidelines.  

S. N
o.

Characteristi c
U

nit
Requirem

ent 
(A

cceptable lim
it)

Perm
issible lim

it in the 
absence of alternate source

1.
pH

 value
-----

6.5 -8.5
N

o relaxaƟ on

2.
Total dissolved solids

m
g/L

500
2000

3.
Turbidity

N
TU

1
5

4.
Chloride

m
g/L

250
1000

5.
Total alkalinity

m
g/L

200
600

6.
Total hardness

m
g/L

200
600

7.
Sulphate

m
g/L

200
400

8.
Iron

m
g/L

1.0
N

o RelaxaƟ on

9.
Total Arsenic

m
g/L

0.01
N

o RelaxaƟ on

10.
Fluoride

m
g/L

1.0
1.5

11.
N

itrate
m

g/L
45

N
o RelaxaƟ on

12.
Total coliform

 bacteria
Shall not be detectable in any 100 m

l sam
ple 

13.
E-Coli

Shall not be detectable in any 100 m
l sam

ple 

Table 2: Basic w
ater quality param

eters
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JJM
 em

phasizes on the provision of potable w
ater of prescribed quality as prescribed by the Bureau 

of Indian Standards (BIS). The IS 10500 w
as form

ulated w
ith the objecƟ ve of assessing the quality 

of w
ater resources, and to check the eff ecƟ veness of w

ater treatm
ent and supply by the concerned 

authoriƟ es. This standard specifi es the acceptable lim
its and the perm

issible lim
its in the absence 

of alternate source.

For sending nom
inaƟ on or for any inform

aƟ on w
ith regard to this program

m
e, please 

contact:

Shri. A
jay Kum

ar
Director (W

ater Q
uality)

N
aƟ onal Jal Jeevan M

ission
Departm

ent of Drinking W
ater and SanitaƟ on, G

overnm
ent of India 

4th fl oor, CG
O

 Com
plex, N

ew
 Delhi

Em
ail id: ajaykum

ar2-cw
c@

nic.in
Phone num

ber: 011 - 2436 6660

Enable states to present their approach, planning and strategy for providing potable w
ater in 

quality-aff ected areas in a Ɵ m
e-bound m

anner;
1

Facilitate discussions on w
ater quality related issues;

2

Facilitate cross-learning and sharing of best pracƟ ces from
 States/ U

Ts for im
proving com

m
unity 

based w
ater quality surveillance m

echanism
s;

3

Share overview
 of available technological intervenƟ ons for Arsenic and Fluoride rem

oval; and
4

Enable states to expedite provision of potable drinking w
ater through FHTCs in quality-aff ected 

areas.
5 State 

laboratories
D

istrict 
laboratories

Block 
laboratories

Sub-D
ivision 

laboratories
M

obile 
laboratories

Total 
laboratories

N
A

BL 
accredited 

28
730

244
1,145

84
2,231

50

Table 3: Laboratory details 

O
bjecti ves of the conference

To achieve the goal of Jal Jeevan M
ission, a one-day naƟ onal conference on providing potable drinking 

w
ater to quality-aff ected areas w

ith all stakeholders, viz. H
ealth and Public H

ealth Engineering (PH
E)/ 

Rural W
ater Supply (RW

S) Departm
ent offi  cials from

 states aff ected w
ith w

ater quality issues, civil 
society, internaƟ onal agencies, com

m
unity m

edicine pracƟ Ɵ oners, public health representaƟ ves, 
etc. is organized to:

Source: IM
IS, DDW

S
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D
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Q
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D
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en
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f D
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n
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n

tyo
d

aya B
h

aw
an

 

N
ew

 D
elh

i 11
00

03
 

 

Su
b

.:  
O

A
 N

o
. 384/2019(earlier O

A
 n

o
. 1

5
6

 o
f 2

0
1

5
) M

rs. Su
n
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d
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g p
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Sir, In
 in

vitin
g to

 a refere
n

ce to
 th

e
 ab

o
ve su

b
ject, I w

o
u

ld
 like

 to
 fu

rn
ish

 th
e

 fo
llo

w
in

g p
ro

gress o
f 

co
verage o

f A
rsen

ic an
d

 Flu
o

rid
e affected

 h
ab

itatio
n

s in
 th

e state: 

i) 
A

n
 ach

ievem
en

t o
f  106

 %
 h

as b
ee

n
 m

ad
e again

st th
e target o

f co
verage o

f target o
f A

rse
n

ic 
affected

 h
ab

itatio
n

s fo
r th

e FY
 20

1
9

-2
0

2
0
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e

 d
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w
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er R
e

p
o

rt 

P
ro

gre
ss fo

r FY
 2019

-2
0

 

Targe
t o

f C
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 o
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o
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 ach
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U

 p
ro

cess, th
e n

o
. o
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ic 

an
d
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o

rid
e affected

 h
ab

itatio
n

s are likely to
 ch

an
ge sign

ifican
tly. Fu

rth
er, it h

as b
ee

n
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served

 th
at 

even
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e
 co
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ad
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 th
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o
. o
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n
s th
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, th
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 th
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W
Q
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 p
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o
u

ld
 b
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e so
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at th
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 th
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4'h F
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R
ef:

O
A

 N
o. 3S

4/2019(earlier O
A

 no" 155 of 2015) M
rs. S

unita F
andey &

 .A
nr V

/s U
nion

of lndia &
 O

rs regarding problem
 of eontarnination of groundw

ater due to A
rsenic

and availabi!ity of G
round W

ater * neganding.

i) Y
our letter no. w

q-3.1035/5/2018-W
q 

dated 28-C
I2-2C

IzG
"

iilT
his office M

em
o t$o. 3778/60/3U

2015 
dated. 0410s/2020.

S
ir,

ln continuation to the !etter under reference, 
I w

ould like to add that the S
tate has taken initiatives

for providing alternate safe w
ater sources in the interim

 period by extension of pipeline from
 nearby

piped W
ater S

upply S
chem

es and installation of C
W

P
P

, w
herever it is required. H

ow
ever, the desired

achievem
ent rnay get affected due to the prevailing lockdow

n condition in the S
tate.

It w
ill be pertinent to m

ention that a habitation is declared as quaiity affected, erren if one soui'ce

has tested positive i.e. beyond the perm
issible lim

it. ln general there are m
ultipie safe w

ater sources

(hand pum
p tubew

eilsi in quality affected habitations and people are m
ade aw

are through different

com
rnunication strategies to consum

e w
ater from

 the nearby safe w
ater source, till a long terrn

solution is m
ade available in that area.
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